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Central Housing Assistance to 
Karnataka

3174. SHRI T. R. SHAMANNA; Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: r

(a) the amounts given for house 
building purposes in Karnataka State 
by the Central Government to (i) 
Karnataka State Housing Board, (ii) 
Bangalore Development Authority,
(iii) Cooperative House-building Cor-
poration, (iv) other agencies during 
years 1978-79 and 1979-80; and

(to) the amounts drawn and utilised 
by the above institutions during the 
above period?

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
an£ (b). No direct Central financial 
assistance is4' given to the individual 
execu ing housing agenqies of the 
State Governments. However, the

Housing and Urban Development Cor-
poration sanctioned loan9 to the vari-
ous agencies in Karnataka as indicated 
below:—

(Rs. in Lakhs)

1 9  7 8 " 7 9  i 9 7 9 - 8 o

(i) Karnataka State 
Housing Board .

«*
58 559

(ii) Bangalore Develop-
ment Authority 38 •  •

(iii) Cooperative House 
Building Corporation. . .

(iv) Other agencies 389 86

485 645

The amount of HUDCO loan drawn 
by the above agencies ig as follows:—

Years (Rs. in lakhs)

1978*79 ..................................  78o
1 9 7 9 -8 0 ........................................ 42°
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Quota of S.C./S.T. in Ad-hoc promotion 
in Delhi Telephones

3175. SHRI NATHU RAM SHAKYA- 
WAR: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether ad-hoc promotions 
have been made Jroin TBS Group *B*
to Group ‘A’ in Delhi Telephones 
during the last financial year;

(b) if s<o, the number thereof;
(c) the number of candidates 

among them belonging to Scheduled 
Castes and Scheduled Trib©3; and

(d) whether due regard has been 
given to complete the reserved quota 
as per 40 point Roster in the above 
promotions and if not, the reasons 
therefor?




